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Shri Haehi: I take the infonnation 
from the hon. Member. 

Shri Hem Barua: Sir, may I sub-
mit ...... 

Mr. Speaker: The hon. Minister says 
that he has no information, he takes 
the information from the hon. Mem-
ber and now he will proceed with it. 

Shri Hem Barua: It was the business 
of the Delhi Adm 'nistration to go inlo 
a serious PToblem like this where " 
teenager is getting only 15 naya paise 
a day. 

Mr. Speaker: The hon. Member put 
the question whether after the pubIi-
.,alion of the report GOVf>rnment made 
enquiries. The Minister said that up 
till now he had no information and 
he takes the information from the hon. 
Member. He a 'so said that he held made 
enquiries from the Delhi Administra-
t ;on and there was no such case re-
ported. What ehe docs he want? 

Shri Nambiar: May I know whether 
Governm0ntare proposing to pursue 
tlH' contemplated legislation to regu-
lat" the conditions of service of domes-
tiC' S('fvnnts? 

Shri IIathi: There is no intention 
for the pl'csent. 

Shri Nath Pa;: Sir, sometimp back 
when thC'r~ \"/ac; a strikr> by domestic 
sf"rv<lnt, in Delhi Shri Nanda had as-
sured thE Home that the Government 
WCri' alrc3"v preparing a k,gisleltion 
and Wp were "Iso assured that it 
wouln be introduced. Now th" reply 
given by the hon. Minister runs abso-
luL-Iy counter to tbat assurance. May 
I know ,·;hot. is thc position? 

S""i lht't;: For the last 2~ years 
WI' have had a s('narate s('c!ion to look 
after th(' complaints nf domestic ser-
V:lnts nnn their condit' ons of servir.e. 
Special W"lfare Officers also were put 
in charge to receive the complaints 
and to look ,~ft('r their conditions of 
service. In tbe last 2! years we have 
received only three complaints from 
the f'mployees and nine complaints 
from the employers. That is the sta-
tistics that we have got. That means 

that .there is not sufficient reason for 
the present for such a legislation. 
But, in case we find that there are 
some special circumstances we will 
consider it. 

European Common Market 

+ 
*1242. j Shri P. C. Borooah: 

\. Shri Rameshwar Tantia: 

Will the Minister of Commerce and 
lndustry be pleased to state whether 
the British Commonwealth Relations 
Secretary is likely to visit New Delhi 
towards the middle of June, 1962 for 
discussing with the Central Govern-
ment the British proposed entry into 
th(' European Common Market? 

The Minister of International Trade 
lu the Ministry of Commerce and 
Industry (Shri Manubhai Shah): The 
Government of India have not reeeiv-
I'd a:1Y intimation to the effect that 
the British Commonwealth Rebtions 
Sl'Crt'!3ry will visit New De:hi to-
wards the middle of June. 

Shri P. C. Borooah: May I know 
what man aspects of the questi'on are 
going to hetliscussed with the British 
Commnnwpaith Relations Secrptary On 
bis forthcoming visit. ,and whether 
any pblitical i"sues are also going to 
be discussed with him? 

Mr. SJlPak~r: Thev have not r('cPiv-
ed anv intimation about his vj::;it. I-Iow 
does the question of the subjects to be 
discussed arise? 

Shri Warior Is it not a fact that 
Britain has already entered into 'an 
agreement to join the European Com-
mon Market and no such talks are 
nf'eessary? 

Mr. Spraker: He is not visiting 
Nl'W Delhi. 

Shri Hem Barna: May I know whe-
ther the attention of thp Government 
has bpen drawn to a recent statement 
bv Mr. Khrushch~v suggesting that 
there should be an international con-
ference under the auspices of the 
UNO towards the fOI'll'lation of an in-
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ternational organisation to counte'ract 
the evil ef!ects of J!lCM; if so, what is 
the readion of our Government to it? 

Mr. Speaker: That is quite a diffe-
rent question. 
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The Deputy Minister III the MinistrJ 
.1 ElI:terIlal Main (Shri Dillesh 

837 (Ai) LSD.-2. 

8l1l&'b). (lit) The attention of the 
Govemment has been drawn to an 
article in the Pakistan Government 
weekly publication "PaIt Jamhuriat" 
which estimates Chinese claims on 
Pak-held Kashmir to be around 4000 
to 6000 square miles. 

(.b) The article in the Jamhurilat 
refers to the alignments shown in 
Chinese maps. However, Government 
are not aware that the Chinese have 
as yet used any documentary evidence 
to support their cartographic claims. 

(c) No, Sir. 
(d) The Government of India have 

protested to both the Governments of 
China and Pakistan on their agree-
ment to 'locate and align' "their com-
mOn frontier". Copies of our protest 
notes arc placed on the Table of the 
House. [See Appendix III, annexure 
No. 72) No protest had been sent t:D 
the U. N. Security Council. 

(e) No, Sir. 
(f) Does not arise. 
Shri P. C. Borooah: May I know 

whether the Government propose to 
take up the matter to the International 
Court of Justice. seeking an injunction 
of that court to prevent such further 
negotiations' 

Shri Dinesh Singh: No, Sir. 

Shrl lIem Barna: May I know whe-
ther the complete repudiation by So-
viet Russia of the unlawful claims 
of Pakistan on Kashmi.r recently in tilf. 
Security Council is going to have any 
effect on the Chinese policy towards 
the dispute between Pakistan and 
China? 

Mr. Speaker: What can this Gov-
ernment say as to whether it is likely 
to help that? 

Sllri lIari Vishnu Kamatb: Is it a 
fact that in view of this happening 
and subsequently reported develop-
ment to the effect that Pakistan and 
China have set a date for talks with 
regard to the border of Pakistan-held 
Kashmir, Government have decided to 
tell Pakistan and the Security Council 




